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3TEAET HEGH, el BACH B DI forel A A1 sferdl & & Bt T ... (Taer)
SHRI G.M. BANATWALLA : Sir, | would like to have the response of the Government...(Interruptions)
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SHRI KODIKUNNIL SURESH (ADOOR): Sir, he is trying to politicise the issue....(Interruptions)

MR. SPEAKER: Shri Kirit Somaiya, you have raised the issue. That is all right. But you cannot discuss the entire
State matters and the law and order situation in the House.

...(Interruptions)

MR. SPEAKER: Please understand that you cannot discuss the entire law and order situation in the House. Please
take your seat.

...(Interruptions)
MR. SPEAKER: Shri Rashid Alvi.
...(Interruptions)
MR. SPEAKER: Nothing should go on record except what Shri Rashid Alvi says.

(Interruptions)*

*Not Recorded.

MR. SPEAKER: Shri Kirit Somaiya, | have allowed you to speak and you have raised the matter. Why are you
raising it again?

...(Interruptions)



